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Appolntmeats on Top POlItI III PabUc 

Secter UJUlertaldDp 
(b) whether private sector trade is 

proposed to be encouraged? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SHRI A. C. GEORGE): 

(a) and (b). The two Governments 
have agreed that the trade exchanges 
under the Limited Payments Arrange-
ment will be handled by the agencies 
indicated in the statements referred 
to in reply to Unstarred Question No. 
8282 answered on 18th May, 19711. 

Imports and exports eutside the 
Limited Payments Arrangement are 
allowed in accordance with the im-
port, export and foreign exchange re-
gulations and procedures as may be 
in force from time to time. A copy 
each of the Indo-Bangladesh Trade 
Agreement and the Public Notice No. 
57-ITC(PN)/72, dated the 20th April, 
1972 have been placed in the Parlia-
ment Library. 

IDdlan AlrUne, Services not keeplDC 
to Scheclule Tlmings 

872. SHRI SHY AM SUNDER 
MOHAPATRA: Will the Minister of 
TOURISM AND CIVIL AVIATION 
be pleased to state: 

(al whether Government are aware 
that the Indian Airlines Services arc 
not keeping to the schedule timings 
these days; and 

(b) if 80, Government's reaction 
in this regard? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (DR. KARAN 
SINGH): 

(a) and (b). Indian Airlines is 
making constant efforts to improve 
the position and is keeping a close 
watch on the reasons for delay so 
that remedial measures can be taken 
wherever necessary. During the 
months of September and October, 
1972, tlv,re was substantial improve-
mant in the percentage of on-time 
flights. 

873. SHRI D. D. DESAI: 

SHRI P. M. MEHTA: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether there are dl1ferences 
between the economic Ministries at 
the Centre and the Public Under-
takings in their charge as to the 
filling up of top public sector vacan-
cies; and 

(b) if so, a brief account thereof 
and the steps Government have taken 
or propose to take to improve work-
ing of the public sector undertakings? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
K. R. GANESH): 

<a> The power to make appoint-
ments to Top Posts in public enter-
prises, which are those of full-time 
Chairman, Managing Director, full-
time Members of the Board of Direc-
tors and General Managers of cons-
tituent units, vests with Govern-
ment. According to policy, Govern-
ment consults the Chairman in 
making appointments to all other 
Top Posts. As such, no dI1ferences of 
opinion need arise._ 

(b) Does not arise. 

Income-tax Payers In india 

874. SHRI D. D. DESAI: Will the 
Minister of FINANCE be pleased to 
state: 

(a) the total number of persons 
having befere-tax income of Rs. 1 
lakh and above and the total SUID ot 
such incomes; 

(b) the toW amount of tax pay-
able on the above total ot the in-
comes; and 

(c) the total number of taxpayers 
in India having annual income below 
Rs. ~ and the total number of 
people having annual in('OIJ1e above 

Rs. lo,oOO? 
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SBlU 
K. R. GANESH): 

(a) -No. of ISsessmeDts 

Total income assessed 

(b) -Total amount of tax 

22,oc14 

Rs, '35,34.44,000 
RI. 4OS,64, 7OI,QOO 

(c) -Total number of assessments in India with annual income 
below Rs. 10,000 

Total number of assessments in India with annull IDcome 
above R.. 10,000 

""The information given above is on 
the basis of the latest figures obtain-
able from the All India Income-tax 
Statistics published for the Financial 
year 1968-69. All India Statistics are 
compiled on the basis of the assess-
ments completed during the financial 
year 1968-69. These asesssment. 
would relate to the assessment year 
1968-89 as well as earlier years. If 
a person's assessments for more than 
one year are completed during 1968-
69, he would be reftected in the Sta-
tistics more than once. Similarly, if 
no assessment has been completed on 
a person during that year, he would 
not be reflected in the statistics for 
that year at all. In view of the above, 
information has been furnished in 
terms of aasessmenta. 

2. Figures furnished are in respect 
of assessees of all categories like 
individuals, firms, companies, etc. 

india'. proPGhll reiprding revision 
of Eschaap Bates at U1e meetin, of 

International MODetary FDDd 

875. SHRI HARI KISHORE SINGH: 
Will the Minister ot FINANCE be 
pleased to state the response of the 
industrially developed nations to his 
plea at the recent meeting of the 
International Monetary Fund to con-
sider the needs of the developing 
nations at the time of revisinr inter-
national exchange rates? 

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN): 

There was a general consensus that 
questions relating to international 
monetary reform including adjustment 

of parity rates should be considered In 
the forum of IMF rather than In 
exclusive forums like the Group of 
Ten, and that the special interests at 
developing countries should be tull,y 
recognised in the consideratioD at 
these questions in the I.M.F. 
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